CENTRAL ADMINISTRATIVE TRIBUNAL

GULE STAN BLIG NO.6,PRESCOT. ROAD, 4TH FLCOORa,

MUMBAL - 400 001,

0.A«NO,372/96, 19th april, Q6.

CORAM ¢ Hon'ble shri B, S.Hegde, Member (J).

Hon'ble shri M,R.Kolbatkar, Member (a).

smt,Usha Bhaibhau Bhapkar ess Applicant
(advocate by shri S.P.Kulkarni)
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X Per shri B,S.Hegde, Member (J) X

He draws our attention to the representation made
by the Applicant on 15/9/95 to the Chief Post Master -
General, Mumbai, This has not yet been disposed of.
shri Kaulkarni seeks that a direction be given to the
resp%ﬁdents to dispose of the representation at an early
dateq

s accordingly we dispose of the OA by giving

¢ the following direction,

We direct the respondents to dispose of the
pending representation of the Applicant within a period
of one month from the date of receipt of this order
and till that time the Diisciplinary Authority is
restrained from passing any final order in the discipliﬁgry
case until the appeal is digposed of, With the above
direction, the QA is disposéd of.
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